FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
HRIDAYNATH CONSULTANCY PRIVATE LIMITED
OPERATING IN BUSINESS AND MANAGEMENT SERVICES
AT MUMBAI, MAHARASHTRA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Name of the corporate debtor along Hridaynath Consultancy Private Limited
with CIN CIN: U74120MH2010PTC208538

2. | Address of the registered office Flat No- B-906, 9th Floor, New Sarvottam
CHS, Irla Bridge, Andheri (west), Mumbai —
400058, India

3. |URL of website INot available
4. |Details of place where majority of fixed [Not Applicable
assets are located Corporate Debtor does not have any fixed
asset.
S. |Installed capacity of main products/|[Not Applicable
services
6. |Quantity and value of main products/ FY 2021-22 (Audited)
services sold in last financial year Revenue from Operations: INR 1,26,00,822

FY 2022-23 (Unaudited - till 20-01-2023)
Revenue from Operations: Nil

7. |Number of employees / workmen INil

8. |Further details including last available |Available information will be shared upon|
financial statements (with schedules) of freceiving a request at cirp.hcpl@gmail.com
two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

9. |Eligibility for resolution applicantsCan be obtained by sending a request at
under section 25(2)(h) of the Code is cirp.hepl@gmail.com

available at:
10.| Last date for receipt of expression of |[July 1, 2023
interest
11.|Date of issue of provisional list ofJuly 3, 2023
prospective resolution applicants
12.|Last date for submission of objections July 8, 2023
to provisional list
13.| Process email id to submit EOI cirp.hepl@gmail.com
Note: The Invitation for Expression of Interest dated March 20, 2022, has been modified with the consent
of the Committee of Creditors of HCPL pursuant to regulation 36A(44) of IBBI (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016.

Date: June 15,2023 Sd/-
Place: Hyderabad Prakul Thadi
Resolution Professional of

Hridaynath Consultancy Private Limited

IBBI Registration No.: IBBI/IPA-002/IP-N01149/2021-2022/13806

AFA Validity: September 6, 2023

Address: Flat No. 1405, J Block, Rainbow Vistas,

Green Hills Road, Moosapet, Hyderabad, Telangana 500018

E-mail: prakulthadi@hotmail.com | cirp.hcpl@gmail.com
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SHELTREX KARJAT PRIVATE LIMITED
REAL ESTATE DEVELOPMENT COMPANY AT KARJAT
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

{ Name of the Corporate Debtor M/S. Sheltrex Karjat Private Limited
* |along with PAM/ CIN/ LLP No. CIN: US5100MH1986PTC040749

5, |Address of the registered office Tanaji Malushree City Site Shirse - Akurle,
. Karjat (West), Karjat, Raigarh - 410201

3. |URL of website hitp://shelirexkarjat.co.in/

Ueld el AZTSTIRUT eIchT

dT. getde, f31. 918 890 08

Email ID : panvelcorporation@gmail.com
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Tanaji Malushree City Site Shirse - Akurle,

4 Details of place where majority of
Karjat (West), Karjat, Raigarh - 410201.

" |fixed assets are located

Installed capacity of main products/
services

The Company is developing a Real Estate
Project Tanaji Mulshree City at Karjat (W)
having land area Approx. 104 Acres.

5. Company has approved building plan of
3,44,552 Sq.Mtrs out which of OC has been
received for 32,598 Sg. Mirs and area of
1,05,359 Sq Mtrs if under construction

8 Quantity and value of main products/| The project is stuck since last 4-5 years
* | services sold in last financial year and no sale has been made.

7. |Mumber of employees/ workmen Zero (12)

Further details including last available |May be obtained by sending an email to:
financial statements (with schedules) of | cirpsheltrex{@gmail.com

8. [two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

Ebgibiity for resolution applicants under | May be obtained by sending an email to:
9. | section 25(2)(h) of the Code is available at cirpsheltrex@gmail.com

10.| Last date for receipt of expression  |01-07-2023
of interest
" Date of issue of pravisional list of 11-07-2023
'| prospective resolution applicants
12 | Last date for submission of 16-07-2023

objections to provisional list
13.|Process email id to submit EQI

cirpsheltrex@gmail.com

Arun Agrawal

Interim Resolution Application

For Sheltrex Karjat Private Limited

Regn No - IBBI/IPA-D03/IP-NO0282/2020-21/13234
Address: Opp. Kshrisagar Hospital,R P Road, Jalna 431203
Place: Mumbai, Date: 16.06.2023

Paytm, Bhim App &R SAT #XUGT= Flem U

%ﬁwa;:%agﬁwﬁ 02133 aie; efdaa LG oiferare 30.08.20%3
%ﬁ o feeft. T ||| 02134 aiv efifaer 2¢.08.2022

kel WRIOT MR, ¢ . 02133 = fazana iy

o T TRy g ||| I R 95.08 2023 sl dlamuH gfoasw I3 %2@

“3?1?“"43& TSI o hgiar 3rior srgaAdER ?ﬁ.‘l’ﬂ'lé?ﬁ]? www.wr.indianrailways.gov.in .oy B
oA AagRHETde et g Bigel. A o i g FEve v e w1 acebook comMesternRly 7/~

DO eory Wa—cmﬁ fae gerer enmaditer amvgren it =1 [ twitter.com/WesternRly fazdia

Fpuar A4 afera fafeseiadt g@ &4 qran sas 3ar.

zﬁ?n

(i) s . it SRR U ST MR STEfieT, ERTITORYT SABRR
T, Ao RN T P 34 T, 9886 Woel BRI RN,
T ERIRYT GRRIFA 3 T, TaE TR M qas
YR AieuiidRvT RiceT ST SU-Ricemsic Hexiet M PloidhedT, Tt
e, G IR Ricamsd Rerd WA.TH. . 903%, 8438 (W), W¥go
- 4983, BLog - L0, ¥LAR - 8L 38 (WNT), ¥L34 (W), 8989 - gLoo,
glo4 - YlLol, $L90 - ¥L99, 4lod - G0 M 4L 9] HRU detedl
(), FaE - oooRL AN Rer IR NN aRTAT SR TR
T IRIIT SART TMee el [AeSi 7. 3 Pl-aRfee SR IR for.
<] GARAT R} T AR 3RTeied] Wef~ebl h. 99Tl GasRkilel Nid gah
ERICRYT SBRUFIN gReiiaiRe, g anfer et deara Hiafder ome. (i)
HERTE Bl-3fRfeE AR BRI, 9860 I Feer 3 Mee
el e 4. 3 PI-sTRfeE SRFT IR Rifics Sieviexer . st/
TagESll/wa/ €689 T 9849 gR TIRT UNT YA . 9%, S T SHOE
TR T TG 5. 4o/~ (TR AR TN H) T, T, o/ (IR THN
) SR Ted STIRIedT . && I Yo SRV tholedl 4 WSROl FHHRTIZAT
Tl 3R, & g5 BIGUS Exdel IAMY/TETes Sel SMed. DI e fhar
ERACROT HRIRYS 0T/ fHer WRT JHIOTIST 1aT e 37/ fvar i o=
7T SRTINT MY 72T et/ e fehar e Ngere=rar fobar 31 pIvreare!
e WeR EXRICRT hRRYS 31701/ fehaT HRT SHIoTeHIren i e SRTedrel
TR IR et h. 9% fehar feream pIvar! W Yeuid e
fohaT SIROMMEBR fhal 31T HITET THR ERHINE Ve EXITRYT BRI AT/
1T/ fefar ST ST ST NI SR, T T ST a1 <l ST
eiTel efdT e TdINE DS M-909, H-SFh! JqeA<
Gas 1., . & dedANER A1, Aot (3d), §a§ - sooo4y I T
e v RGN 98 fREi= Femasined TR i SR By
ST e BT 9 GHAANE PR WK 7 el WeR N
ST ERfder 3o/ fehar el Silel SRTeTaTad AT ATl SWRIceiRad
TS TRIER SRICETERTT JRT RTS8 3T Aol ST

a1 a& S, 2023

. . TH. ST 70 B9 HRr
||

T T Hiferred

wid e

ATElR
(saredire st anfon e Fees (Eiiie wadisia RamsdE
zra uftsen ) R, wes = v ¢ ams)

aae
9. |@ihiiEe wHoRee dm Fieh whrrh mragiz fafis
3, |@diie s e B AL T T

3, |ufeEsa s ajl SR soRsd
sl skl 2ne

Imaaied, sad

. |@idide sorsim widiie aies o, faida | U55101IMH2012PTC 238548

e Sl &,

. |@lidiEe HURBREN Hieuitga wiEmm
3nfon v aRlierma (97 ERn) v

e ®. WO, SRR SEEH;
et A, i (), el 3, woook 3

IR BAE: 92 .06.2023
wben i e Baiks: 9v.08.2023
(raitued) Thndiesa dead)

G, |THiTE SRR i R g
groaren i

to. | Pt 3w fien it igim i | og .93 2023 (30 st R 9o Raa)

o, |3 oem  argais O aft, aneS
ot Rt e = 3| IBBIPA-0011P-P001934/2019-2020/13006
digierzm s

¢, |dimcsnd dieviiga g, sidie
ST I e s fHe

dl wo3, Pos FEte, adell Wb, dwidm, e
1% - 1, oI, FERE - W0 9ol
e I ipalok murarkag@gmail.com

90, | 3iafli# s e U-309, WIERE dvars, B o, st
UHEREEE R AR v i Sae |uiba, g - dooog.
$F@ amd: cirp mepl@gmail.com

99, |FH FEE S Ao Rais 2L .0F.2033 (IR NG N ReiwmREE

g )

93, |3l com  enowmiemgr B | sresradies e aigd gEr e
DR, @R 09 W IU-aRH (630
N S (&) SR Rt ), W e,

93, | aoifaed) e it uiafwdt s o | arearedied s sl g s,
amvemsiion safivenn e Rt
sl e (wedas auered) A= =)

9%, () Feier 3 anfty htts:/fibbi govinhome'downloads
() aftrgsr uitiowifn ereiter v aidie | affvs v amag andh

MER A S e &, v dut aere SRt ait R 93 .08 2023 26l HiE st
e e s Raewd oo uitem A v s B anga,
High st ureke frfrgzen aamia aER @i T g B 2c.08.2023 Jl M
gl aidfian ser anaiies dies dig . 90 W HE U A5 HRUEH TR
i g,
anflen et Al renaen wiR yrerdla g1 v gaien ugdle any o). gae ad
ERAER i TR U e, emea i gRasiin vedl et a5 eRn.
wiig . 92 HHE W SeagEr i it i edare, s Ao @i ggaidkr
w Jeiespa Wik ol @ tgvaRsiva His 5. 93 BT g die R g
ifewpa wiafod v caid! v aaE we.
T et fien Remage aromt 2 e i 2 S i

RS PHAR

afEa evra araniiEs

fE=i: 94,08, 2023
fasmren: i}_ﬁi IBBIPA-001/IP-P00193472019-202013006




MUMBAI
businessline.
FRIDAY - JUNE 16 - 2023

news bl -9

QUICKLY.

India seeks exemption from
EU’s carbon tax for MSMEs
|

co,
_iﬂﬁlx

New Delhi: India has sought
exemption for MSMEs from the
EU’s Carbon Border Adjustment
Mechanism (CBAM), under
which import taxes are to be
imposed on certain identified
carbon-intensive items such as
steel and aluminium, the
transitional phase for which will
begin from October 1,
Commerce Secretary Sunil
Barthwal has said. oursureau

‘4ndia earned $7,400-m via
medical tourism in adecade’
|

Kolkata: India generated an
income of $ 7,400 million
through medical tourism over
the last decade, and the figure is
expected to rise to $ 43,500
million in the next 10 years,
officials said. The health sector in
India has seen many private
investments in the past five years,
they said at the Indian Chamber
of Commerce-organised
BIMSTEC Health Forum here. pni

ED arrests two
M3M promoters

G ESVER ST RTES WYY e

New Delhi: The Enforcement
Directorate (ED) has arrested
Basant Bansal and Pankaj
Bansal, directors of
Gurugram-based realty group
M3M, in a money laundering
matter linked toan
anti-corruption bureau case
against a Panchkula-based
former special court judge,
official sources said Thursday.em

Govt, RBI looking to integrate GSTN
with TReDS via account aggregator

HANDY SOLUTION. Once activated, e-invoices raised by MSMEs on GSTN can come directly to the TReDS portal

Anshika Kayastha
Mumbai

The government and Reserve
Bank of India (RBI) are look-
ing to integrate GSTN (Goods
and Services Tax Network)
with TReDS (Trade Receiv-
ables Discounting System)
platforms to enable direct
sanctions of MSME invoices.

Integration will ensure that
e-invoices raised by MSMEs
on GSTN can come directly to
the TReDS portal, thus negat-
ing the need for any additional
activity or documentation, in-
dustry players said, adding
that it could greatly improve
the working of TReDS plat-
forms over a period of time.

It will also lead to faster
loan underwriting and sanc-
tionsas sourcing directlyfrom
the GST platform will provide
more assurance and comfort
to financiers with respect to
the genuineness of invoices.

SPURRING PARTICIPATION. After integration, the
government can track invoice creation, sanction and rejection
rates, thus encouraging more central PSUs to take part in TReDS

In addition, it will help build
an alternative credit database,
especially for MSMEs with
weak or minimal credit his-

tory.

SECONDARY WINDOW

“Vendor data and invoice will
flow through the platform,
thereby helping us audit in a
better wayand also formabet-
ter data view of the vendor. So
it will be very handy as a sec-

ondary window as we keep
adding data, as we would have
GST data as well as the actual
performance on the platform.
This will also help financiers
use this data for other distri-
bution models,” an industry
official said.

The GST network is likely
to be integrated through the
account aggregator model to
ensure data privacy and secur-
ity, sources told businessline.

“Discussions are coming to
the conclusion that invoices
can come through the GST
platform, but through AA (ac-
count aggregator) model.
GSTNwillberegistered as FIP
(Financial Information Pro-
vider) and TReDS platforms
asFIU (Financial Information
User) and so they will get all
theinvoices,”a source said.

In February 2021, the
Standing Committee on Fin-
ance headed by Jayant Sinha
had recommended the integ-
ration of TReDS platform with
GSTN e-invoicing portal to al-
low real time sharing of data
through a single window of ac-
cesstoauthenticated invoices.

However, so far, no decision
has been taken due to opera-
tional, implementation chal-
lenges and data sharing con-
cerns, industry players said.

BETTER INTEGRATION
“Now there are discussions on
integration with all digital

public infrastructure includ-
ing GSTN, Udyam platform
for registration and the gov-
ernment e-marketplace
(GeM) portal. Either these
will happen directly with the
TReDS platforms if the gov-
ernment allows it, or then
through an account aggreg-
ator,” a person in the know
said.

Such integrations will also
help the government track the
invoices being created, and
the sanction and rejection
rates, thus encouraging more
central PSU companies to par-
ticipatein TReDS.

“CPSEs are not coming in
so far but we have been seeing
demand from States. This
should only improve with the
integration of the government
portals,” an official said. Goa
and Tamil Nadu are already
active, and Madhya Pradesh,
Uttar Pradesh and Haryana
are expected to join TReDS
soon.

Elght districts of Gujarat receive 2,200 mm rain in 3 days

Our Bureau
Ahmedabad

Ahead of the landfall of the
‘very severe cyclonic storm’
Biparjoy in Kutch district,
districts on the track of the
cyclone have received a total
rainfall of 2,248 millimeters
(about 88 inches) in the past
three days, Alok Kumar
Pandey, Relief Commis-
sioner of Gujarat informed
on Thursday.

“As the cyclone ap-
proaches the coast, the wind
speed and rainfall intensity
will increase. Over the past
three days, a total of 2,248
mm of rainfall has been re-
corded in 55 talukas of the
eight districts, possibly due

WHIRLING STORM. PoI|cemen stand guard on the Arabian
Sea coast ahead of Cyclone Biparjoy’s landfall at Mandvi in Kutch
district of Gujarat ar

to the cyclone’s impact. The
weather department has is-
sued a heavy rainfall warning
for the next two days,” he
said.

The Gujarat government

IAS, IPS, TFoS officers asked to follow
study leave guidelines in letter and spirit

Shishir Sinha
New Delhi

Officers belonging to All In-
dia Services (AIS) - Indian
Administrative Service (IAS),
Indian Police Service (IPS)
and Indian Forest Service
(IFoS) — are now required to
give an undertaking regard-
ing their conduct while on
study leaves abroad.

Violation of this provision
could impact their empanel-
ment in the Union Govern-
ment, and lead to recall from
study leave. Additionally, the
officers will be asked to de-
posit the salary given during
the leave along with nominal
interest.

“Instances have come to
notice of certain All India
Service officers not conduct-
ing themselves fully in con-
sonance with the spirit of the
AIS (Conduct) Rules, 1968
while on study leave,” De-

partment of Personnel and
Training (DoPT) said in com-
munication to all the Chief
Secretaries of State
governments.

Accordingly, it has added
one paragraph to form of
‘Bond to be executed by the
member of the Service pro-
ceeding on study leave.” Ac-
cording to the paragraph, the
officers need to understand
that AIS (Conduct) Rules,
1968 continue to be applic-
able to them in letter and
spirit.

GUIDELINES ON CONDUCT
The form has listed
guidelines on conduct. These
include displaying exemplary
conduct and to strictly abide
by the provisions of AIS
(Conduct) Rules, 1968 in let-
ter and spirit during the
period of the study leave; she/
he is expected to display a
level of maturity and sensit-
ivity befitting a senior officer

of the government; she/he is
expected to exercise discre-
tion in her/his interactions
with foreign nationals and/or
mission and in her/his inter-
actions on social media; no
overstay; and submission of
reports post return.

A senior bureaucrat told
businessline that there have
been instances where officers
took some job to make extra
money while on study leave.

After serving for seven
years (six years in case of
North Eastern cadre), of-
ficers can avail study leaves
for up to two years. While in
abroad, officers get salaryand
can keep accommodation (a
notch below eligibility) in In-
dia for family during the
study leave period. Though
violation of bond conditions
could result in deposit of
salary with nominal interest,
State governments have dis-
cretion to waive this
condition.

‘Proper conduct, decorum by people’s
representative add to prestige of House’

—
Shishir Sinha
New Delhi

Lok Sabha Speaker Om Birla
on Thursday said that proper
conduct and decorum by
people’s representative ad-
ded to the prestige of the
House.

“It is the responsibility of
legislative bodies, from Pan-
chayat to Parliament, to ef-
fectively convey issues of the
public interest to the execut-
ive,” Birla said while address-
ing a special session of the
Goa Legislative Assembly on

the theme ¢‘Viksit Bharat
2047: Role of Public
Representatives’.

He said there should be a
high level of discussion and
dialogue in legislatures and
their proceedings should be
conducted with decorum,
upholding the dignity of the
House. Expressing the view
that there are enough aven-
ues to express dissent in a

CcM
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Lok Sabha Speaker Om Birla

Parliamentary democracy, he
said if dissent is expressed in
adignified manner inside the
House, it adds to the prestige
of the nation and democracy.

EFFECTIVENESS OF LAW

Referring to proper particip-
ation of legislators in the pro-
cess of law making, Birla said
there should be a compre-
hensive debate and discus-
sion on the legal proposals
brought by the government.
He added the aim of this dis-
cussion should be to assess

the effect laws on the lives of
common people.

Birla further observed that
in the present times, people
have higher hopes and aspir-
ations from the Legislature.
Simultaneously, the needs of
the public have increased
evenmore.

“As public representat-
ives, it is our moral respons-
ibility to continuously work
for the socio-economic de-
velopment of the people, and
try to fulfil their needs,” he
said.

Referring to the resolve of
Prime Minister Narendra
Modi to make India a de-
veloped nation by 2047, Birla
said that the achievement of
this great resolution is pos-
sible only when every citizen
and all institutions of the na-
tion make a dedicated, col-
lective effort. He suggested
that all the Legislative As-
semblies across the country
make maximum use of tech-
nology.

has shifted nearly one lakh
people from the coastal areas
of these eight districts: Jun-
agadh, Kutch, Jamnagar,
Porbandar, Devbhumi
Dwarka, Gir Somnath, Morbi

and Rajkot. “Biparjoy is likely
to make landfall at night
between 9 and 10 pm today
with an estimated wind-
speed of 115-125 kmph. Till
the morning of Thursday,
94,427 citizens from eight
districts were evacuated to
safe places in the districts
that may be affected by the
Cyclone,” said Pandey.

On Thursday, Chief Minis-
ter Bhupendra Patel con-
vened a meeting at the State

Emergency Operation
Centre in Gandhinagar to re-
view the preparedness
measures.

Considering the potential
storm’s impact on the Gu-
jarat coast, advance prepara-
tions have been directed for
the districts of Banaskantha

Delhi Police files chargesheet
against WFI chief; seeks
cancellation of Pocso case

Press Trust of India
New Delhi

Delhi Police on Thursday
recommended dropping of
Pocso charges against BJP
MP and outgoing WFTI chief
Brij Bhushan Sharan Singh
but charged him with
sexual harassment and
stalking six women
wrestlers.

The government had as-
sured the agitating wrest-
lers including Olympic
medallists Bajrang Punia
and Sakshi Malik and fellow
Olympian Vinesh Phogat
that the charge sheet would
be filed by June 15, follow-
ing which they had suspen-
ded their stir. They were de-
manding Singh’s arrest on
allegations of sexual harass-
ment against seven wrest-
lers, including the minor.
Singh has denied all the

charges. The police recom-
mended the cancellation of
the complaint filed by the
minor wrestler against
Singh, citing “no corrobor-
ative evidence”.

The police submitted a
report based upon the
statements of the com-
plainant, who is the father
of the minor, and the girl
herself, a statement issued
by Delhi Police PRO Suman
Nalwa said.

Additional Sessions
Judge Rajinder Singh in Pa-
tiala House court put the
cancellation report for con-
sideration on July 4.

The Congress reacted
strongly to the police’s re-
commendation for cancel-
lation of the complaint, say-
ing the cry for justice of
India’s daughters has been
“consigned to the dustbin
and Dburied” by the
government.

and Patan in North Gujarat,
where heavy to very heavy
rainfall is forecasted on June
16. The concerned district
administration has been in-
structed accordingly.

IMD’S WARNINGS

The India Meteorological
Department (IMD) has is-
sued a heavy rainfall warning
for the next two days for the
districts of Jamnagar, Devb-
humi Dwarka and Kutch, and
parts of Rajkot, Porbandar,
Junagadh and Morbi. It has
also issued a rainfall warning
for the districts of North Gu-
jarat and Central Gujarat in-
cluding Banaskantha, Patan,

Mehsana, Sabarkanha,
Gandhinagar, Ahmedabad
and Anand.

Provide minimum 15%
tax break for women-led
tech W20 Commumque

—_

MAKING STRIDES. (from left) Dharitri Patnaik, Chief
Coordinator W20; Shombi Sharp, UN Resident Co-ordinator,
India; Sandhya Purecha, Chair W20 India; Smriti Irani, Minister for
Women and Child Development; Amitabh Kant, G20 Sherpa;

and Shamika Ravi, Chair W20, at the event

Our Bureau
Chennai

The W20 Communique
2023, which provides action-
able recommendations to be
included in the G20 Leaders’
Declaration, has urged the
leaders to provide a min-
imum 15 per cent tax break,
or other equivalent incent-
ives, for women-led techno-
logy and tech-enabled start-
ups; and relevant incentives/
subsidies ~ for = women
entrepreneurs.

Italsourged allocation ofa
minimum of 5 per cent of the
new Global Minimum Cor-
porate Tax, endorsed by
OECD and G20 in 2021, to
fund women-owned and led
MSME:s in growth sectors.

The communique was re-
leased on Wednesday by
Smriti Zubin Irani, Union
Minister for Women and
Child Development, along
with Amitabh Kant, Sherpa
G20, at the W20 Summit —
Women-Led Development:
Transform, Thrive and Tran-
scend, being held at Ma-
habalipuram from June
14-16.

The Women 20 (W20) is
the official G20 engagement
group, created in 2015 under
Turkey’s Presidency of G20,
with the objective of focusing
on gender equity. The
primary objective of W20 is
women’s empowerment and

advocating for the rights of
women. Additionally, it aims
to ensure that the G20 Lead-
ers’ Declaration includes
commitments and measures
that support gender equality
and women’s economic
empowerment.

It sought toimplement the
We-Fi’s — the Women En-
trepreneurs’ Finance Code
— by creating and leveraging
blended finance mechanisms
for women such as the Global
Blended Finance Alliance,
and continue to provide the
remaining funding for the
$350-million commitment in
2022 to We-Fi.

“We urge G20 leaders to
advance their previous com-
mitments in the 2022 Bali
Leaders’ Declaration, the
“G20 Roadmap Towards and
Beyond the Brisbane Target”,
also referred to as the Rome
Roadmap - included in the
2021 G20 Leaders’ Declara-
tion - increasing the quantity
and quality of women’s em-
ployment and previous G20
Leaders’ Declarations re-
garding equality and equity
for women,” the Commu-
nique said.

The Communique recom-
mended action across five
priority areas - climate
change; entrepreneurship;
gender digital divide; grass-
root leadership and educa-
tion, skill development and
labour-market participation.

Karnataka Cabinet to repeal
BJP’s anti-conversion law

|
Press Trust of India
Bengaluru

The Karnataka Cabinet on
Thursday decided to repeal
the anti-conversion law
brought in by the previous
BJP government.

The government will in-
troduce a Bill in this regard in
the upcoming legislature
session.

“The Cabinet discussed
the anti-conversion Bill. We
have approved the Bill to re-
peal the changes that were
brought in by them (BJP gov-
ernment) in 2022. It will be
tabled during the session
starting from July 3,” Law
and Parliamentary Affairs
Minister HK Patil told report-
ersafter the Cabinet meeting.

ANTI-CONVERSION LAW
The Karnataka Protection of
Right to Freedom of Religion

Real estate developer TARC
cyes X1,500-crore sales in FY24

Abhlshek Law
New Delhi

Premium real estate de-
veloper TARC is eyeing
X1,500-crore in sales value in
FY24 — a nearly 200 per cent
increase over the last fiscal —
asitlooks to get its residential
projects off the ground
primarily in the Delhi-NCR.
The company, which raised
money from Bain Capital via
NCDs, is looking to clock a
topline of nearly 7,000 crore
from the sales of some three-
odd projects — two in New
Delhi and one in Gurgaon.
According to Amar Sarin,
MD and CEO, TARC Ltd, of
the three projects, one
launched in October in Delhi,
and another in Gurgaon, the
third will be launched in the

national capital between
September and October.
These will be high-end luxury
projects  with  delivery

Amar Sarin, CEO, TARC

timelines being spread over
the next two to four years.
“The outlook for residen-
tial sales continues to be
strong, and a very positive
one. The cyclical slowdown
that the sector witnessed
since 2013 saw some changes
during and post Covid. There
was pent-up demand and
people wanted to upgrade
which led to improved num-
bers,” he told businessline.
“With the sector witness-
ing a positive outlook once

again, money from other asset
classes are being re-invested
into real estate. Appreciation
across projects are also being
witnessed again,” Sarin ex-
plained.

For instance, the project it
launched in Delhi, saw book-
ings start at ¥15,000 per sq ft,
which subsequently appreci-
ated t0 325,000 per sq ft by the
end of the March 2023.

Act (anti-conversion law)
came into effect in 2022, des-
pite opposition from the
Congress.

The Act provides for the
protection of the right to
freedom of religion and pro-
hibition of unlawful conver-
sion from one religion to an-
other by misrepresentation,
force, undue influence, coer-
cion, allurement or by any
fraudulent means.

It proposed imprisonment
from three to five years witha
fine 0of 325,000, while for viol-
ation of provisions with re-
spect to minors, women, SC/
ST, the offenders will face im-
prisonment from three to 10
years and a fine of not less
than X 50,000. The Act also
makes provisions for the ac-
cused to pay up to T 5 lakh as
compensation to those who
were made to convert, and
with regards to cases of mass
conversion, there shall be a 3

to 10-year jail term and a fine
of up to X1 lakh. It also states
that any marriage that has
happened for the sole pur-
pose of unlawful conversion
or vice-versa by the man of
one religion with the woman
of another, either by convert-
ing himself before or after
marriage or by converting the
woman before or after mar-
riage, shall be declared as null
and void by the family court.

The offence under this Act
is non-bailable and
cognisable.

The Act mandates that per-
sons who wish to convert to
another faith shall give a de-
claration in a prescribed
format at least 30 days in ad-
vance to the district magis-
trate or the additional district
magistrate specially author-
ised by the district magistrate
in this regard of his residing
district or place of birth
within the state.

INVITATION FOR EXP
HRIDAYNATH CONS!

ORM G
RESSION OF INTEREST FOR
LTANCY PRIVATE LIMITED

OPERATING IN BUSINESS AND MANAGEMENT SERVICES AT MUMBAI, MAHARASHTRA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. Name of the corporate debtor along | Hridaynath Consultancy Private Limited
CIN: U74120MH2010PTC208538

with CIN

2.| Address of the registered office

Flat No- B-906, 9th Floor, New Sarvottam CHS, Irla
Bridge, Andheri (west), Mumbai - 400058, India

.| URL of website

Not available

3.
4.| Details of place where majority of
fixed assets are located

Not Applicable
Corporate Debtor does not have any fixed asset.

5. | Installed capacity of main products/ | Not Applicable

services

6. Quantity and value of main

FY 2021-22 (Audited)

products/ services sold in last
financial year

Revenue from Operations: INR 1,26,00,822
FY 2022-23 (Unaudited - till 20-01-2023)
Revenue from Operations: Nil

.| Number of employees/ workmen

Nil

TO ADVERTISE
PLEASE CONTACT

: 022 - 22021099
Pune : 020 - 26113743
Ahmedabad : 079 - 26871105

Mumbai

businessline.

[N

.| Further details including last
availablefinancial statements (with
schedules) of two years, lists of
creditors, relevant dates for
subsequent events of the process
are available at:

a request at cirp.hcpl@gmail.com

Available information will be shared upon receiving|

9. | Eligibility for resolution applicants
under section 25(2)(h) of the Code
is available at:

Can be obtained by sending a request at
cirp.hcpl@gmail.com

10/ Last date for receipt of expression  |July 1, 2023
of interest

11/ Date of issue of provisional list of July 3,2023
prospective resolution applicants

12/ Last date for submission of July 8,2023

objections to provisional list

13/ Process email ID to submit EOI

cirp.hcpl@gmail.com

Note: The Invitation for Expression of Interest dated March 20, 2022, has been modified
with the consent of the Committee of Creditors of HCPL pursuant to regulation 36A(4A) of

IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016.

Date : June 15, 2023
Place : Hyderabad

Prakul Thadi

Resolution Professional of

Hridaynath Consultancy Private Limited
IBBI Registration No.: IBBI/IPA-002/1P-N01149/2021-2022/13806
AFA Validity: September 6, 2023

Address: Flat No. 1405, J Block, Rainbow Vistas,
Green Hills Road, Moosapet, Hyderabad, Telangana 500018
E-mail: prakulthadi@hotmail.com | cirp.hcpl@gmail.com

sd/-
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